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O:NTRAL ACPIINISTRA nv£ TRIBUNAL 
ALLAHABAD B£N Di 

ALLAHABA 0 

• 

ORIGINAL APPLICATION NUIWIBER . 1038 or 2003 

ALLAHABAD THIS THE 08TH DAY OF StP:TEPIBER, 2003 

• 
• • .. ' . • • 

HnN.'BLE IWIR .JUSTI a: .R.R.K. T'RIV(Ol, '#c.·. .. 
HON.'BtE PIR. D. : R, TIWARI, PEMBER (A) . · . • 

• 

·. 

R.s. Tiwari, 
a/o Late Padin Ti war i, . · 

· presently posted aa Dy.Superintendent, 
.. 0/0 Senior Superintendent of Post Offices, 
l'leerut Postal Division, 

• • •• • • • • 

Plee rut -250001 • ••••••• Applicant 

1 • 

2. 

(!y Advocate : Shri K.C. Sinha) 

VERSUS 

Union of Indi a through Secretary, 
O:!partment of Post, 
l'linistry of Co~munication, 
Oak Bhawan, New D!lhi. 

Chier Post l'laster General, 
U .P. Circle, Luckno1.1. 

3. Post Pl as tar Ce neaal, 
Allahabad Region, Allahabad, 

4. Shri V.K. Tiwari, 
Dir•ctor Postal Services, 
0/0 Poat Plaster tA!nea•l, 
Allahabad Region, Allahabad. 

(!y Advocate : Shri R.c. Joshi) 

0 R 0 E R - ----
!y Hon'ble Plr,Juatice R,R.K Jrivedi, V,C. 
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• •••••• Reapondanta 

ly thia O,A. applicant has prayed far a dira:ctlon to 

respondent No.2 to include the name or the applicant alao rar 
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ad-hoc prolftotion or~nted on 07 .os.2003 or Group I A' or IPS 

Services. It has been further prayed that promotion ••Y be 

granted from the date hi• juniors were pro•ote d with all 

benefits. It !31ppeara that applicant was awarded adverae 

art riea in the year 2000-2001 and 2001-2002. The adverae 

entries 
~...k " -". °" • 

were co1u11unicated to applicant11ar tiled •\epreae ntatio,V.· 

againat the aa11e, which are annexed aa Annaxura 3 Ii S of the O.A. 

It appears that on account or adverse entries, applicant has 

not been considered for promotion to next higher post • 

Accordingly, a direction is required to tit given to respondent 

No .2 to consider the representation or the applicant and decided 

the same in accordance with 1&1. 

2. The D.A. ia accordingly disposed of finally with 

direction to Chief Post l'laater General, U.P. Circle, Lucknow 

(Respondent No.2) to consider the representation of the applicant, 

filed as AnneX1Jre 3 & 5, within a period of 2 inontha fro• the 

date, a copy or this order is filed, if the c>plicant succeeds/ 

~•(shall be considered for promotion aa given to his juniora. 

No order aa to coat a. 

~· 
,.ember (A) Vice -Chair11an 

ahuklal-


